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Title: Regarding question of privilege raised by Shri Lal Muni Chaubey (MP).
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MR. SPEAKER: Friends, please listen to me. Today is the last day of the first half of the Budget Session. If the hon.
Members want to raise their issues -- | have the desire to take up maximum number of issues during 'Zero Hour' --
please cooperate with me. Let me call the names of the hon. Members one by one. | do not want to do injustice to
anybody, so please cooperate with me. Otherwise, the whole time, nearly 15 to 20 minutes, will be wasted on this,
and you will not be able to raise your issues.

I would like to call Shri Chaubey first. | will explain the reason for taking his name first: it is because his notice
pertains to the privilege issue. Shri Chaubey, would you like to say something?
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It is a very small statement. Shri Lal Muni Chaubey had raised the matter on the 10t of March, 2003. | had
observed that if a factual note is not received in a week's time, | would consider to refer the matter to the Committee

of Privileges. A week's time will expire on 17t March, 2003. If the factual note is received by that time, | will take a
decision in the matter on merits. If the factual note is not received by that time, | will report the matter to the
Committee of Privileges.
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